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the same for the ,;xprua! 
Mail/Passenger trains; and 

(c) if 10, whether Government pro-
po.e to change the fares accLrdmll to 
the facilities and comforts provided? 

The Mlnillter of state In the Minis-
try of Railways (Dr. Ram Subhq 
Singh): (a) Provision of facilities 
such as number of Mail/Express 
trains. accommodation provided in 
ditTerent Class's, Catering facilities 
etc. depend primarily on the pattern 
and volume of traffic offering cn I 

particular section and not on the 
basi!'3 of regional or any other f"onal-
deration.. The pattern and volume of 
traffic varies even from sPc1ion to 
section on the same railway not to 
apeak of that between aection. on 
two diff'pr"'nt railwnys. Comparison 
of the tocllitie. provided on tht rail 
Bections in the Champa ran Civil .~ 

trict of N.E. Railway with those ob-
taining on the Ea.tern RailwEY ia 
therefore not tenable. 

(b) Yes. 

(c) No. 

'Dry Port' .. neDII 

1"9. Shrl D. C. Sharma: WUJ the 
Minister of Commerce be pleased to 
lItate: 

ral whether the Northern IndIa 
Regional Export Advisory Com..,ilt_ 
has rec'mmended the creatlon of a 
'dry port' in Delhi to facilitate eX-
porten In the region; and 

(b) If so, the reaction of Gonm-
ment to the proposal? 

The Mlnillter of Commeree (8hr1 
llanubhal Shab): (a) Yes, Sir. 

(b) It has not been pnssible to 
Beeept the recommendation of the 
Export Promotion Advisory Commit-
tee for Northen Region because of the 
following re950n.:-

(I) At present facilllles of exami_ 
nation and scaling of export 
consignments at the factory 

• ite are granted all over India, 
Such facilities are ava1lable 
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for excisable goods or ~oo s 

under claim for drawhock of 
duty paid On materials used 
In their manufacture or j(ood. 
of delicate nature such.1 
works of art etc" the open-
ing and repacking of wh,ch at 
the port of export would be 
dangerous or inconvenient. 

(2) Delhi is already ha"in/( a 
foreign post office and both 
the airports at Delhi art' dec-
lared to be customs airporta. 
Thus, fUll-fledged custom. 
facilities for export cf all 
articles by post or air to a 
foreign country are already 
available in Deihl. 

Water Supply at Patlala Station 

It50. Shrl A. N. Vidyalankar: Will 
the Minl.ter of RallwaYI he pl.Bled 
to state: 

(a) whether It III a tact that com-
plaints have been made to Govprn-
ment that at many railway .tatlolUl 
unhygienic water wa. being su;>pJled 
to the public for drinking purpose.; 

(b) whether It is also a fact that 
a ~ a  BnalYl1ll of the drink In, 
water supplied from a cooler .t the 
Patlala railway .tation ahowed that 
the water was unlit and harmful tor 
human cOll4umptlon; 

(c) whether It I •• 110 • far.t that 
I!'\'en after thil medical report ..... ob-
tained. the aame water continued to 
be supplied for leveral month.. ond 
1.1 still being aupplied to the public; 
and 

(d) If tID, whether Government 
!>IVe taken notice of IUrh serlou8 
'apse' On the part of the raU .... y Ad-
ministration? 

'I'IIe Mtnillter of state In the MinI .. 
try ., Rall_r- (Dr, Bam Sull .... 
81nP): (a) No, 

(b) Y ... 

(c) No . 

(d) noe. not art.. 




